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CORAM

Ms.

Mr.
Ms.

For Petitioner(s)

For Respondent(s)

UPON hearing

22-11-2024 These matters were called on for hearing today.

HON'BLE MR. JUSTICE R. MAHADEVAN

Vishakha, AOR
Ajay Gupta, Adv.
Surbhi Gupta, Adv.

the counsel the Court made the following

ORDER
Issue notice, returnable in four weeks.
2. Dasti, in addition, is also permitted.
3. In the meantime, there shall be stay of further proceedings of
No.1583 of 2024 titled as

petition bearing O.P. “Sagar Khandelwal

V. Sonali Goswami”, pending before the Court of IInd Additional

Family Court Judge at Hyderabad.
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